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catioiui have so far been received 
from any firm belonging to these two 
groups for manufacture of drugs. 
Their applications if and when receiv­
ed will be considered on merits as per 
policy applicable to them.

(c)  and (d). So far proposals have 
been received from the following 
MRTP companies for manufacture of 
drug*;

(i) Hindustan Lever Ltd.

(ii) Nuchem Plastics Ltd.

(iii) Lakme Limited.

(iv) Standard Alkali and Chemical 
Division.

In the case of Hindustan Lever and 
Lakme Limited, Letters of Intent haVe 
already been issued, the case of M/s. 
Nuchem Plastic Limited has been re­
jected and the case of M/s. Standard 
Alkali and Chemical Division is still 
under consideration.

Re-use of Post Cards as Economy 
Measare

4340. SHRl R. K. MHALGI:  Will
the Minister of COMMUNICATIONS 
be pleased to state:

(a)  whether Government have re­
ceived in February, 1981 a suggestion 
of re-use of post card as an economy 
measure; and

Cb) what is the reaction  of Gk)V- 

ernment in that regard?

THE MINISTER OF STATE IN THE 
MINISTRY OF COMMUNICATIONS 
(SHRI KARTIK ORAON); (a) and
(b) A suggestion for re-use of Post 
Card was received. The matter is 
receiving attention.

Postal Sendee  in Chinchwad Area 
Pune (Mahârashtra)

4̂41. SHRl R. K. MHALGI: Will
the Minister of COMMUNICATIONS 
be pleased to state;

(a)  whether the report published in 
“Daily Tarun Bharat” of Poona, dated 
3rd June, 1981 regarding Dis-organisa-

tion in Postal Services in Chinchwad 
area Pune, Maharashtra  has been 
noticed by Government;

(b) is it true that now-a-days  the 
Postal Delivery is ciot regularly made 
twice every day and it is delayed even 
upto a week;

(c) is it true that considering the 
’ast expansion of this Industrial 
(.ownship the number of postmen re­
quired is 70 per cent but actually there 
are only 45 1/2 postmen; and

(d) what steps are being taken or 
proposed to be taken to improve the 
situation?

THE MINISTER OF STATE IN THE 
MINISTRY OF COMMUNICATIONS 
(SHRI KARTIK ORAON); (a) The 
Government has seen  the  report 
which is not correct. There is no dis­
location in postal services in Chin­
chwad area.

(b) No. Postal  delivery is made 
twice daily in all offlces as  ,a regular 
measure.

(c) and (d). Fifty seven additional 
posts of Postmen found justified 
according to workload have been sanc­
tioned.

New Appointments as “Badli Loaders” 
in Colliery Area No. V of B.C.C.L

434_2. SHRI A. K. ROY: Will the
Minister of ENERGY be pleased to 
state:

(a)  Number of new appointments 
as “badli loaders” ha 1981 upto the 
15th August in the Colliery of Area 
No. V of the Bharat Coking Coal 
Limited with the colliery wise break 
up in details;

Cb) whether he is aware of large 
scale impersonation and fraud in those 
appointments which led the Deputy 
Commissioner, Dhanbad write to the 
Director (Personnel), B.C.C.L. recently 
to institute criminal cases specifically 
pointed out the impersonation of five 
harijans forcibly by t̂e musclemen; 
and
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(c) U 80, steps taken thereon?

THE MINISTER OF STATE IN THE 
MINISTRY OF ENERGY (SHRI VIK- 
RAM MAHAJAN):  (a) to (c). The
in([ormatio& is being collected and 
will be laid on the Table of the House.

(c) how much has been approved by 
the Union Government for this pur­
pose;

(d) whether any foreign assistance 
will be secured; and

(e) if o, to what extent?
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Addition of Units at Bokjiro Thermal 
Plant by D.V.Cl .

4344. SHRI B. V. DESAI: WiU the
Minister of ENEIRGY be pleased to 
state:

(a> whether the Damodar VaUey 
Corporation is to  two units of
210 MW eaeh to Bokaro Thermal 
Plant;

(b)  if so, what will be tbe cost in­
volved in these two uosts;

THE MINISTER OF STATE IN THE 
MINISTRY OF ENERGY (SHRI VlK- 
RAM MAHAJAN): (a> to (e). Two 
thermal imits of 210 MW each are 
being insftalJed by the Damodar Valley 
Corporation at Bokaro Thermal Plant 
at a cost of Rs. 186.93 crores which has 
been approved by tJie Public Invest­
ment Board. No foreign assistance is 
involved.

Naiuber of Bangladesh and Paklaiaal 
Refueees Settled in Dandakarajiya 

Project

4345.  SHRI  HARIHAR  SOREN: 
WiU the Minister of SUPPLY AND 
REHABILITATION be pleased to 
state:

(a) the total streng.th of the Bangla­
desh and Pakistan refugees settle down 
in Dandakaranya Project;

(b) the total number of settlement 
colonies constructed for their rehabi­
litation;

(c) the total amount’ of Central 
assistance granted to them in 1979-80 
and 1980-81; and

(d) the details thereof?

THE DEPUTY MINISTER IN THE 
MINISTRY OF SUPPLY AND RE­
HABILITATION  (SHRI  P.  K. 
THUNGON): (a> [24,846 displaced
person families from former East 
Pakistan have been settled aad are in 
position in the Dandakaranva Project;

(b) 420. '

(c) and (d). The total amount of 
central assistance  given to these 
settlers in Dandakaranya Project by 
way of loans and grants amounted to 
Rs. 88.48 lakhs during 197»-80 and 
Rs. l>».8a lal*» (fflFrin«




